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Government of Jammu and Kashmir

Finance Department
Civil Secrelanat, Jammu

Notification
Jammu, the 11% January 2018

SF{D\G - In exercise of the powers conferred by section 164 of the Jammu and Kashmir Goods
and Services Tax Act, 2017 (Act No.V of 2017), the Stale Govemment hereby appoints the 1
day of February, 2018, as the dale from which the prowisions of senial numbers t and (i) of
notification SRO-364 dated 30/08/2017 shall come in lo force.

This notification shall deemed to have come inlo force w.e.f. 29th day of December 2017.
By order of the Govemnment of Jammu and Kashmir.

Sd)-
{Navin K. Choudhary), IAS
Pnncipal Secretary o Govemment,
Finance Depariment,

No: ET/Est/119/2017 Dated: 1§-01 - 2018

Capy to the -

1. Secretary, GST Council, New Delhi

2. All Financial Commissioners.

3. Principal Resident Commissioner, J&K Gavemment, New Dethi.

4, Principal Secretary o Hon'ble Governor.

5. All Pnncipal Secretaries o Government

6. Principal Secretary to Hon'ble Chief Minister.

7. All Commissioner/Secretanes 1o Government.

8. Divisional Commissioner, Jammu/Kashmir.

8. Excise Commissioner, J&K, Srinagar.

10 Commussioner, Commercial Taxes, J&K, Snnagar.

11, Additional Commissioner Commercial Taxes (Adm) Jammu/Kashmir.

12. Additional Commissioner Commercial Taxes Tax Planning, JAK.

13 Private Secretary to Hon'ble Minisler for Finance.

14, Pnvate Secretary to Hon'ble Minister of State for Finance,

15 President Kashmir Chamber of Commerce & Industry, Kashmir

16. President Federation of industry, Kashmir

17 President Chamber of Commerce and Induslry , Jammu.

18, President Industres association, Ban Brahmna, Jammu

19 President Tax Bar Association, Jammu/ Snnagar.

20. General Manager, Govemment Press Jammu/ Kashaur

21 Pnvale Secretary io Commussioner) Secrelary 1o Government, Finance

22. Goverment order file/Stock/Finance website.
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(Dr AQdi) Farged)

Under Secretary to the Gavernment



